
1             1,102,548,868            1,102,548,868 -              -           -                                 -            Claims received already stand verified and finalized on the basis of
information/ documents provided by the Operational Creditor subject to the
same being tallied with the books of Accounts of the Corporate Debtor which
have-not been provided by the Directors (Powers Suspended) so far.

                    1,102,548,868                    1,102,548,868                                   -                 -   

Annexure – 7
Name of the corporate debtor: Shri Vishnu Overseas Private Limited; Date of commencement of CIRP: 04.11.2022(Order served to IRP dated 04.11.2022); List of creditors as on:17.07.2023
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